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LOK SABHA 
Friday, March 1, 1963/PhaLguna 10, 

1884 (Saka) 

The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAKER in the Chair] 

11.00 hrs. 

OBITUARY REFERENCE 
DEMISE OF DR. RA.lENDRA PRASAD 

The l\1inister Of Finance (Shri 
MOrarji DesaI): Sir, the whole nation. 
is in mourning today, for one of the 
most illustrious sons of this land, who 
was born also in that part of the coun-
try which has produced. those who 
gave us our philosophy and our cul-
ture, known affectionately as Rajen 
Babu, has passed away. He gave the 
most precious years of his life for the 
freedom struggle and, then, for the 
reconstruetion of the country. He 
was one of those colleagues and fol-
lowers, at the top, of Mahatma Gandhi 
who was nearest to him in philosGphy, 
in life's action and in words. One of 
the ge-ntlest pE'rsons, he had a rare 
combination of dignity with humility 
and had 'the simplicity and nobility in 
every behaviour of his. A year and 
a half ago he was seriously ill and 
was on the point of passing away, but 
GOd spared him for some more time 
and took him away last night. The 
path that he has shcw,n to us, a path 
Of service, humility and impeccable 
integrity, is one which will always 
lead Us on to work, which will enable 
us to !'econstruct this country and 
make. it as all of us want to make it, 
a land of happiness, strength and cul-
ture, 

Of course, all thOse who are born 
have to. go. But there are some who 

2824 (Ai) LSD-I. 
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b~·corr.e as precioil8 after death as they 
were ih life, and hl· was one at them. 
Righl1y, he was thc President of the 
Constituent A~'E'mbly and he was the 
first Prcsidel.t after freedom. Nobody 
could have ~,,(:n more suitably elect-
ed as the first President than he. We 
all mourn his loss very deeply and 
request you to convey the deep sorrow 
of this House and all of US to the 
membe.cs Of Ius family. 

Shri A. K. GOpaIan (Kasergod): Mr. 
Speaker, Sir, on my own behalf and 
on ·behalf of my party in Parliament, 
I join in the sentiments expressed by 
Shri Morarji Desai and also the senti-
ments expressed outside this House. I 
had occasion t<l work with him as the 
Presidellt cf the Congress. I knew 
him personally. He- was a very lov-
ing person, hum·ble and simple. His 
death is a very great loss to the coun-
try. Allow :me, Sir, to express our 
deep condolences tc the bereaved 
family. 

Shri RaDga (Chittoor): Mr. Speaker, 
I associate myself with every word 
that has fallen from the lips of my 
hon. friend, 8hri Morarji Desai, about 
Rajen Babu. We have mown him 
quite long and some Of us have had 
the privilege, the high privilege, of 
having worked under him for more 
than thirty years. We came under his 
influence more than thirty years ago. 
It is a heavy loss, personal loss to 
some of us, and a grievious loss to 
the nation lis a whole. I speak now 
on my own behalf and on behalf of 
Rajaji, his beloved comrade and the 
founder of our 8watantra movement. 
and also on behalf of the 8watantra 
Party. 

It was in 1917, when I was a boy. 
that I began to feel that even peasants 
in this country could have a place in 
public life and political work. When 
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[Shri Ranga] 
learnt that under tlJ.e leadership of 

Mahatma Gandhi theTe was such an 
~tellectual giant as he was thm 
though so simple in demeanour and so 
smiling in the ordinary conduct of 
affairs-Raj an Babu .began to work for 
the peasants, for the kisans of Cham-
paran-from that time 0 .. wards I 
placed myself voluntari:y like 
Ekalavya under the leadersh:p of 
Rajen Babu, Mahatma Gandhi aloc! all 
the galaxy of national leaders who 
come to range themselves ·by the side 
of Mahatma Gandhi. We worked 
together, Rajen Babu and several of 
us, in the working Committee and also 
in the Constituent Assembly for many 
years. 

Future historians as well as political 
leaders and workers I am sure, would 
find much to inspire them, also to 
suprise them if they read the 
eloquent and inspiring, some times 
extraordinarily ennobling, speeches 
that Rajen BaJbu delivered in the Con-
stituent Assembly, either be-
fore We came to face some very intri-
cate problems to be solved or after 
he had succeded in solving them wheJ 
he used to give his benedictions to u~ 

If there could be a karma yogi, he 
was one. In the Bhagavat Gita the 
description of a karma yogi is given. 
Many a time I wondered whether it 
would be possible for any living public 
workers, who is tossed about by the 
uncertain currents of events, thoughts 
and conflicts, to become a karma yogi. 
But he has succeeded in demonstra-
ting to us that it is possible for one 
to be a karma yogi even when one is 
holding such a high office. Many 
people wonder nowadays whether it 
would be possible for the public 
workers to be honest with themselves, 
with the rest of the people and the 
country. Here is an example Of how 
one man, a lawyer, a distinguished 
lawyer at that, a highly trained 
scholar and an active politician and 
the head of a nation for a long time, 
could succeed in being honest, de-
cent, friendly and smiling to the 
end. 

I am sure, Rajen Babu would not 
have asked for a better and mOre easy 
end to his noble carrer than what God 
favoured him with yesterday. The 
nation did not have any time to pre-
pare itself for this ·blow as it had done 
last time. He died in a few hours 
before anyone had any kind of a 
warning at all. Just as he has lived 
so peacefully and without giving any 
trouble to anyone, he has passed away 
also quietly and so nobly. I am sure, 
God would be kind to him as Rajen 
Babu had been kind to God's crea-
tures. He would certainly be a mrita-
jivi for a long time to come, just as 
Mahatma Gandhi is there for us and 
Buddha and Asoka, from his own 
area, are there to inspire us by their 
examples. 

Shri Surendranath Dwivedy (Ken-
drapara): Sir, we have lost a great 
man and a statesman. He lived a life 
full of honours. He was the embOdi-
ment of ancient Indian culture and a 
symbol of Gandhian simplicity. Coming 
from a peasant family, he occupied 
the highest office in this land. Because 
of his simplicity and austere nature 
in whichever capacity he served the 
nation, he made his mark. His pre-
sence in our public life was always 
• grave reminder to those who asso-
ciate dignity and efficiency in the 
exhibition of pomp and grandeur. I 
am yet to know a statesman, who, 
even after retirement from President-
ship and public life, would come for-
ward in such a forthright manner 
'bout the duties and responsibilities 
of the people of this country in the 
face of the present emergency. I 
would refer in this connection to the 
very first statement that he made after 
the Chinese aggressiOn. 

We mourn his loss. I associate my-
self on my own behalf and on behalf 
of my Party, with all the sentiments 
expressed in this House. Let me hope 
that his noble ideals and actions will 
be a guide to all of us both in our 
plolblic conduct and in our private life. 
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Shri Frank Anthony (Nominated-
Anglo-Indians): Mr. Speaker, Sir, on 
behalf of the Independent Parliament 
Group I associate myself with what 
has fallen fram the hon. Finance 
Minister. May I only add this that 
Dr. Rajendra Prasad, known to many 
of us affectionately as Rajen Babu, 
was a rare ~oul indeed. Inspite of 

his outstanding capacity and achieve-
ments, he remained humble, simple 
and self-effacing. He was truely one 
of nature's gentleman. May God rest 
his soul in peace. 

Shri Yajnik (Ahmedabad): I asso-
ciate myself and my Group with all 
the sentiments which have been ex-
messed in this House and I join the 
HOUSe and the country in mourning 
the loss of one Of the last associates of 
Mahatma Gandhi. It was, in fact, 
through Gandhiji that I learnt about 
the distinguished role that Rajendra 
Babu had played in the fight for the 
emancipation Df the kisans of Cham-
paran. Then, he joined the other 
valiant leaders in the Non-coopera-
tion Movement when he distinguished 
himself as the leader of Bihar. I re-
member him as a valiant fighter in 
the move-ments of 1930 and 1942. I 
have a vivid recollection of Rajendra 
Babu shedding copious tears in 1922 
when Gandhiji was sentenced to 6 

~ years imprisonment. While he dis-
{.~ ! tinguished himself as the President of 

. the Constituent Assembly and after-
wards as the President of this coun-
try, I think of him as one who de-
dicated himself to the cause of the 
most depressed and the poorest in the 
land. I remember seeing him presid-
ing over a small meeting of the 
workers in the cause of Scheduled 
Tribes which met in the Harijan co-
lony and I know that he remained as-
sociated with the Adim Jati Seva 
MandaI till the very last. That I 
think was the true facet Of his per-
sonality. He, while occupying the 
most distinguished posts in the coun-
try, always felt identified with the 
poorest of the poor. It is his spirit of 
dedication to the poor which enshrines 
him in the hearts of the millions of 
this ocuntry. I am sure the country 
will mourn and remember him for 
many years to corne. 

May his soul rest in peace. 

Dr. M. S. Aney (Nagpur): I asso-
ciate myself with the sentimellts and 
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[Dr. M. S. Aney] 
opinions expre'lSed by the speakers 
who have preceded me. In the death 
of Dr. Rajendra Prasad, in two words 
I can say we have lost a patriot and 
a saint, both. He was a living embodi-
ment of Indian culture and more than 
that, in him, I found an, example of 
the statement in Sanskrit "fcMy 

~;r m;jif" I did not find a better 
example of humility associated with 
great learning in as great a measure 
as I d.i d in the case of Dr. Raj endra 
Prasad. His services to the country 
are well-known and I need not re-
count them. The most striking fea-
ture was that he was dedicated to the 
iervice of man more than dedicated 
to public life in a demonstrative way. 
He was, therefore, a friend of all. In 
his case I can truly say that, if there 
was any man after Gandhiii who can 
be called Ajatasatru, it was Rajen 
Babu. To the memory of that man, 
I pay my tribute and I am sure that 
he will remain in eternal communion 
with the great soul whom he had 
been worshipping every day in the 
whole of his life. 

1ft !fImI~ atmft (~) : 
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~ ~ ~ fifi<: ~1 f,li~;r ~il1"R ~ 
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~,~ (~~) :~ilfm;lfl\'f 
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f;rif.t ~T ~l <:II'fi if; f~, ~or <t\ 
~ iii fu"il 0'fT ~ ~') ;rr;r ~fu 
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Shri Manoharan (Madras South): 
Mr. Speaker, Sir, on behalf of my 
party, the DMK, I associate myself 
with the sentiments expressed by the 
hon. Finance Minister and the Mem-
Ixlrs of this House. 
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The country is grievously shocked 
at the unexpected demise Of one of 
the old Guards Of Freedom Fight. A 
moralist in politics and an idealist in 
morality, Dr. Rajendra Prasad, one 
of the towerin'g personalities of India, 
though passed away, has left an in-
delible impression in the minds of 
India, a legacy which is to be carried 
by one and all. He was a man of 
proportion, scruples, honesty and 
magnanimity. He has been a beacon-
light and a bed-rock of noble thoughts 
and unerring deeds. He has, I believe, 
been disquieting the oppressor and re-
assuring the oppressed. Leading a 
saintly mOde of life, he has become a 
friend to all and a foe to none. 

As a President of the Indian Re-
public, he has done much to the 
country and created a history of his 
own. He was passivl' and peaceful, 
revolutionary and regenerating. 
Through his endeavour and ethical 
temperance, he has established him-
self a Mahatma Gandhi II of India. 
The world is there to recognise. 

Now, the country is mourning. On 
behalf Of my party, let me pay my 
homage to this noble soul and express 
my heart-felt condolences to the be-
reaved family. 

Shri M. Muhammad Ismail 
(Manjeri): I, with all my heart, join 
in the great sorrow and condolence 
expressed by the House on the sudden 
departure from our mtdst of the dear 
beloved Rajen Babu. He was a great 
patdot and a leader (If men, and a 
real lover Of the country and the 
people. His distinguished role in the 
affairs Of men and the great services 
rendered by him for thE' country and 
its people are histori~al and unique. 

I am one of those who can testify 
to the fact that he, while holding 
firmly to his own point of view, can 
really understand and sympathise with 
the point of view of other men. He 
has set before us all a shining and 
living, at the same time, human and 
humane, conduct that every one of us 
must emulate. 
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Mr. Speaker: I fUlly associate my-
self with all the sentiments that have 
been expresseci by the Minister of 
Finance, leaders of various Groups 
and other Members on the life and 
service of Dr. Rajendra Prasad. In 
him we have lost one of the main 
architects of India's freedQm. 

Dr. Rajendra Prasad was the Presi-
dent of the Constituent Assembly of 
India during the years 1946 to 1950 
and was Minister of Food and Agri-
culture during the years 1946 to 1948. 
He wr.s the first President of the 
Republic of India and held this office 
from 1950 to 1962. As President, he 
continued to be part of Parliament 
during all these years. 

He was a faithful and devoted asso-
ciate of Gandhiji. In today's papers 
hon. Members must have noted the 
extent to which his devotion went. It 
is reported that once Mahatmaji said 
that there was one man who would 
drink a cup of poison if he was asked 
to do that by him. 

A great freedom fighter and an ar-
dent patriot, as President of the Con-
stituent Assembly, he guided its de-
liberations with patien~e and fore-
sight. He was the fI~st President of 
India in very difficult and formative 
stages. An intellectual endowed with 

humility and hwnanism, he had 
worked among the pOC.T and lowly 
and understood their difficulties. He 
maintained the dignitv of the office 
and yet lived a simpl~ and dedicated 
life. He laid foundations and estab-
lish€d traditions worthy Of the con-
stitutional head of a State. His ma-
ture wisdom, his long experience and 
his vast knowledge would have been 
of great value to us at this critical 
moment. He has been removed from 
us a t this juncture. The loss is much 
too great. We deeply mourn his loss. 

I am sure the House will agree with 
me that we may. as suggested by the 
Finance Minister also, send oUr con-
dolences to the bereaved family. 

The House may kindly stand in 
silpnce for a short while. 

(The Members then nood in silence 
for a short while.) 

'\il'. Speaker: As a mark of respect, 
tht' House will now stand adjourned 
for the rest Of the day and will meet 
again tomorrow at 11 a.m. 

ll.a2 hrs. 

The Lok 
Eleven oj 
March 2, 
(Saka). 

Sabha then adjourned till 
the Clock on Saturday 
1963/Phalguna 11, 1884 
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Sarvashri Morarji Desai, A.K. 
Thereafter Members stood in 

silence for a shon while as 
a mark of respect and the 
House adjourned for the 
day. 

AGENDA FOR SATURDAY, 
MARCH 2, 1963/PHALGU-

COL11MNII 

Gop.lan, N.G. Ranga, Sur-
endranath Dwivedy, Brij Raj 
Singh, Frank Anthony, Indu-
la1 Kanaiyalal Yajnik, 
M.S. Aney, Prakash Vir Shas-
tri,Ram Sewak Yadav, B. 
P. Maurya, Krishnan Ma-
noharan, M. Muhammad Is-
mail, Govind Das and the 
Speaker made references to 
the passing away of Dr. Ra-
jndra Prasad who was the 
President of the Republic 
of India during the years 
19sotOl962 

NA II, 1884 (SAKA). IS8S-86 
Funher General Discussion on 

GMGIPND-LS-2824 (Ai) LSD-18-3-63-880 

the Railway Budget, 1963-64; 
and consideration and 
passing of the Appropriation 
(Railways) Bill, 1963 • 
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